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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0A No,3/92, Dt. of Order:8-1-92.,

Md.,Ziaullah Khan

eesApplicant
Vs,

1. The Senior Superintendent of Post Offices,
Hyderabad South fast Division, Hyderabad.

2. The Director of Postal Services, Hyderabad
City Region, Hyderabad. T

«ssRespondents

Counsel for the Applicant : Shrijé}ﬁamakrishna Rao

Counsel for the Respondents :  Shri N.V.Ramana,tysd Case -

CORAM:
THE HON'BLE SHRI R.BALASUBRAMANIAN : MEMBER (A)
THE HON'BLE SHRI T.CHANDRASEKHAR REDDY : MEMBER (J)

(Order of the Division Bench passed by |
Hon'ble Shri T.C.Reddy, Member (3) ), i

ks have heard Shri S.Ramakrishna Rag, learned counsel
for the applicent and Shri N.V.Ramana, learnsd counsel for
the Respondents. This application is fiied by the applicant
to direct the 1st Respondent to &llow the applicant to cross
the efficiency bar‘uitﬁ effect from 1-6-1988 with all conse-~
quential bensfits. The facts averred in the Original Appli-
cation would disclose th;t the applicant harein had submitted4
representation on 11-8-1988 and another on 15-1-1994 followed
by another representation dt.15-10-91, The Respondents do
not appear to have decided any of the representations preferred
by the applicgnt. Hence we are of the opinion that it would
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-be just and Fair te dispose of th

directions to the Respondents.

Ze In the result we direct the

disposs of the representationsg dt

is 0.A. by giving proper

Respondents to finally

. 11-8-88, 15-1-9] and

15«10=-91 within two months from the date of rsceipt of

this order, If the applicant continues to be aggrieved

by the decision of the Respondent

to approach this Tribunal afresh.

s, he would be at liberty

s With the above directions

we dispose-of the O.A. at the sdmission stage itself with

no order as to costs,
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(R.BALASUBRAMAN IAN)
Member (A)

Dictated in Open Court
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(T.CHANDRASEKHAR REDDY)
Member (J) o

Dated: 8th January, 7992,

Copy. tos =

1, The Senior Superintendent of
East Divisien, Hyderabad.

Députy Registrar(Judl.

Post Offices, Hyderabad South

2. TheD irector of Postal Services, Hyderabad City Region,

Hyderabad.

3. One copy to Shri. S, Rama Krishna Raog, Advecéte, 1-10-29,

Ashoknagar, Hyderabad-ZO,
4, One copy to Shri. N.V.Ramana,

5, One spare copy.
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Addl.CGSC' CIA.T. Hyd"baa‘.
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IN WHE CENLRAL ADMINISTRATIVE TRIBUNAL
HYLERABAL BENCH AT HYCBRABAD
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THE HOIM'LLE MR, ' sV.C
S AND

THE HON'BLE MR, M(J)

i |

AND

?HE HON'BLE MR.R. BALASUBRAMANIAN‘M(A)
AND
THE HON'BLE MR, 7 : c/xdno/*n S‘Q’W’ﬁ‘i@(w
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B No ™

Q 3 <2

directions
ryDERABAD BENCH:

Aghitted and Interi
Issued.

Allo‘f o S

L/Bigﬁosed of with directiong

Dismi

A e






